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REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY 

STANDING COMMITTEE ON HEALTH AND FAMILY WELFARE 
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REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY 

STANDING COMMITTEE ON SCIENCE AND TECHNOLOGY. 

ENVIRONMENT AND FORESTS 
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REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY 

STANDING COMMITTEE ON PERSONNEL. PUBLIC GRIEVANCES. LAW 

AND JUSTICE 

SHRI   E.M.   SUDARSANA  NATCHIAPPAN  (Tamil   Nadu)   :   Sir,   I 

present the following Reports (in English and Hindi) of the Department- 
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related Parliamentary Standing Committee on Personnel, Public Grievances, 

Law and Justice: 

(i)     First Report on Demands for Grants (2004-2005) of the Ministry 

of Personnel, Public Grievances and Pensions; and 

(ii)    Second  Report on Demands for Grants (2004-2005) of the 

Ministry of Law and Justice. 

REPORT OF THE COMMITTEE ON SUBORDINATE LEGISLATION 

SHRI R.S. GAVAI (Maharashtra) : Sir, I present the Hundred and Fifty-

second Report (in English and Hindi) of the Committee on Subordinate 

Legislation on the Statutory Orders laid on the Table of the Rajya Sabha 

during the 200
th
 Session. 

SPECIAL MENTIONS 

Need to prevent the spread of Japanese encephalitis virus in the country 
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MR. CHAIRMAN : Shrimati Hema Malini. Absent. Shri Lalitbhai 

Mehta. Absent. Shri Sudarsana Natchiappan. 

Demand for a revival package for Madras Fertilizers Ltd. Chennai 

SHRI E. M. SUDARSANA NATCHIAPPAN (Tamil Nadu) : Sir, I lay 

on the Table my Special Mention regarding the demand for a revival package 

for Madras Fertilizers Limited, Chennai. 

MR. CHAIRMAN : Shri Urkhao Gwra Brahma. Absent. Shri Kalraj 

Mishra. Absent. Shri Rama Muni Reddy Sirigireddy. Absent. Shrimati Vanga 

Geetha. Absent. Shrimati S. G. Indira. Absent. Shri Vijay Singh Yadav. 

Demand to grant B.H.U.I.T the status of I.I.T 
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